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Industrial units entrusted with the develop-

ment of villages 

5014. SHRI B.K. NAIR : Will the 
Minister of INDUSTRY be pleased to 

state : 

(a) the details regarding the industrial 

units in both public and private sector, 
which have been entrusted with the develop-
ment of villages in their neighbourhood, 
scaerries drawn up by them, the amounts 

spent and the number of persons benefitted 
thereby; 

(b) the concessions granted in such 
cases to the concerning industrial units ; 

(c) whether this scheme is being ex-

panded; and 

(d) the details thereof ? 

THE MTNISTER OF INDUSTRY 

AND STEEL AND MINES (SHRl 
NARAYAN DATT TJWARl) : (a) to 

(d) Under Section 35CC of the Income 
Tax Act, 1961, companie and coopera-
tive societies are all wed to deduct from 
their taxable profits any expenditure in-

curred by them n ~ny programme of rural 
development approved by the prescribed 
authority. Under Section 35CCA of the 

Income Tax Act, deducti n i all w d for 
expenditure by way uf payment on any sum 
to approv d as ociati n and instjtutions 

for use in carrying Oi.lt pr gramme of rural 
development approved by the prescribed 

authority which at present is a State Level 
Committee consisting of the Commissioner 
of Income Tax who ex.ercis jurisdicti n 

over the State/Union Territ ry in wruch 
the pr gramme of rural devel 1pment is to 
be . carried out as the Ch· irman and an 
officer of the rank of Secret ry to State 

Government as a Member. The statistics 
in regard to coacessi ns etc. granted in 
individual c ses are not available at the 
Mini try level. 

Immoral Traffic iD guest house in Narain 
· Vihar, New Delhi 

5015. SHRI J.S. PATIL Will the 
Minister f HOME AFFAIRS be pleased 

to refer to the reply given to U nst:iJTed 
Question No. 4557 on 16 September, 1981 
regarding lmmoraJ Traffic in Guest House 
in Naxain Vihar, New Delhi and state : 

(a) whether the guest house at B-18, 
Naxain Vihar, New Delru wruch was closed 
down with effect from 22 July, 1981 has 
again started functioning with a new name 

'Kapoor International'; · 

(b) whether Delhi Police b:is conducted 

a raid again in that guest house recently 

and two persons have been arrested ; 

(c) if so, the action taken or proposed 
to be taken against the proprietors of the 
guest hou e and whether the licence of tne 

guest house ha been cancelled; and 

(d) if not, the specific reasons for allow-
ing this guest house to function in the resi-

dential area of a decent colony even after a 
number of representations have been made 

to close it immediately ? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF HOMc AFFAIRS 

(SHRI NLHAR RANJAN LASKAR) 

(a) Yes, Sir. 

(b) The Police had cbcc ked the pre-
mises and chatlaned on 3-7-82 for runn-
ing the guest house without obtaining a 

licen e. 

(c) The Court has pa sed an order on 
5-7-82 for cl sing the guest house and the 

gue t hou e has since been closed. 

(d) Does not arise. 

SELF-EMPLOYMENT SCHEMES FOR 
I.T.I. T\{AJNEES 

5016. SHRI K. MALLANNA : Will 
the Minister of LABOUR b.. pleased to 
state : 

(a) whether 

programme t 
skills t trainee 
nstitutes; and . 

Government propose a 

provide self-employment 
of ·Industrial Training 

(b) if. o, the details in this regard 7 

THE DEPUTY MINISTER IN THE 
MTNlSTR Y OF LABOUR (SHRI 
DHARAMVIR) : (a) Yes, Sir. 




